IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF JANUARY 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVY ADVOCATE ADVOCAT DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

n  [MS. NEELOFER ABIDA PERVEENCENTRAL |[301 [RECOVERY ICS COMM-18.01.2025 SHREE ENTERPRISESKARA 9810367549 |ADVOCAT |[10.12.2025
IDISTRICT JUDGE (COMMERCIAL 87/2025 S SINWOO PACKPJAIN [EKJ@GMA
ICOURT)-01 [[INDIA PVT. LTD. [[L.COM

301 [RECOVERY ICS [15.11.2025 MANOJ KUMAR|LOVEKES 9873300064 |LOVEKES [11.12.2026
ICOMM1200 [BHARTIYA VS MAGMAH [H27@GMA|
2025 [INDUSTRIES LTD. IAGGARW [[L.COM
AL

2 [|SH. RAJESH KUMAR GOEL,CENTRAL NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

3 |[MS. DEVENDER KUMAR SHARMA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03

4 [MS ANIL KUMAR  SISODIA,CENTRAL NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 [SH. MANOJ KUMAR DISTRICTCENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA,CENTRAL NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. SANJEEV KUMAR MALHOTRA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT

9 [SH. DEEPAK GARG, DISTRICTCENTRAL NIL
WUDGE, COMMERCIAL COURT-09




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

no [SH. AJAY PANDEY, DISTRI ICS 19-01-2026 [INANYA AIRCONN P ITIN 9999340256  Imanglawoff{19.01.2026
WUDGE, COMMERCIAL COURT (COMM)/69 [LTD Vs MAHINDERGOEL ice@gmail.
2026 JINDAL fcom
307 ICivil ICS [20-01-2026 [Hamdard NationalSHIVEND 9953394364 [shivendra [20.01.2026
(COMM)/70 [Foundation (India) VsRA (@theacmec
2026 [Hamdard Education andPRATAP o.com
[Charitable TrustSINGH
[Sevaliya
1307 ICivil ICS 13-01-2026 OHIT ENTERPRISESUMA 9910329305  [gautamusg [28.01.2026
(coMM)/38 s AMBUJ HOTELSHANKER) k13@gmail|
2026 [REAL ESTATE PVT LTD)| om
IAND ORS
307 (Civil OMP (I)}28-01-2026 Harsh Sardana HUF VsPulkit 9999801409 ulkit.lawo [28.01.2026
(COMM)/15 [Raushan Priya and Ors [Aggarwal ffice@gmai
l0/2026 .com
1 |[SH. S.S RATHI, DISTRICT JUDGE,CENTRAL |COURT [CS (COMM) [CS (COMM)/11404-11-2025 ISTATE BANK OF INDIAlVijay 9810210832  ijayprakas|05.01.2026
ICOMMERCIAL COURT [ROOM Vs NASREEN BEGUM]|Prakash ho682@gm|
310 [PROP M/S  SUFIA il.com
[DIAGNOSTIC
ICOURT [CS (COMM) [CS (COMM)/12404-11-2025 [Adnan Azam Vs IndusfZeeshan [9873463090 dlegalchal21.01.2026
[ROOM [Towers Limited [Ahmed mbers@gm
310 il.com
ICOURT [CS (COMM) _S (COMM)/13320-12-2025 [KOCHAR SUNG UPNeeraj 9810376869  roverindia[23.01.2026
[ROOM JACRYLIC LTD Vs M/sGrover l@outlook.c
310 ISIGNATURE TEXTILE] fom
ICOMPANY



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

ISH. RAVINDER BEDI, DISTRI
WUDGE, COMMERCIAL COURT

13 [SH. M.K NAGPAL, DISTRICTCENTRAL [NIL
WUDGE, COMMERCIAL COURT

14 [SH. ASHUTOSH KUMAR, DISTRICTWEST [NIL
WUDGE (COMMERCIAL COURT)

15 [MS. PREETI AGARWAL GUPTA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

16 |[SH. RAGHUBIR SINGH, DISTRICI|WEST lcs  (comm)06-11-2025 IGSR METALS PVT LTD|P KJHA (9953133627 (JHAPRAD [15-12-2025
WUDGE (COMMERCIAL COURT)-03 891/2025 [Vs DAPSS INDUSTRIES [EEP2010@
[HTMAIL.C
OM

n7 [SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

18 [SH. RAJ KUMAR TRIPATHI,WEST [NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

19 |SH. NARESH KUMAR MALHOTRA,WEST [NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

20 [SH. PULASTYA PARAMCHALA,NEW DELHI NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

21 [SH. BHUPESH KUMAR, DISTRICIINEW DELHI |25 [CS - COMM 768 / 2025 [08.10.2025 MR VANDIT|SH. 9911116071 [09.01.2026
WUDGE (COMMERCIAL COURT) MALHOTRA IAMITABH
Vs MARWAH
Notesgen  technology|
[Pvt Ltd




DISTRICT

COURT CASETYPE
ROOM

CASE NO.

DATE

REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE
MOBILE
NUMBER

ADVOCAT DATE

E EMAILELECTRONIC
ID S

SERVICE

PROCESS

[CS - COMM 697 / 2025 [08.09.2025 IARKS INTERTRADESSH. NITIN9958986363 [09.01.2026
[ILLP Vs GANGOTRI IGARG
[ELECTRONICS
[PRIVATE LIMITED

IOMP (I) COMM  [328 / 2025 [10.12.2025 IAXIS FINANCEfSH. 9811182985  [14.01.2026
[ILTD Vs ANMOL BAVINASH
[PATIL AND ANR [KUMAR

ICS — COMM 643 / 2025 [18.08.2025 ISTATE BANK OFSH. 9818365119  [14.01.2026
[[NDIA Vs RAHUL SOLE[VARUN
[PROP PUNJABICHANDIO
[SUPERMART K

ICS — COMM 850 / 2025 [10.11.2025 [State Bank OffSH. 9891223874  [27.01.2026
[India Vs FIROZ ALAMASHISH
ISHAIKH PROP OF MSBATRA
INAZIA FASHION

22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS ANURADHA SHUKLASOUTH 6, New[Commercial ICS(COMM) [15.05.2024 [State Bank of India VSRANI 9643680913  [rbhardwaja|06.01.2026
IBHARDWAJ, DISTRICT] ICourt 245/24 IGeeta [BHARDW lssociate@g
WUDGE(COMMERCIAL COURT) [Block-I AJ mail.com

6, New[Commercial ICS 15/09/2025 IArvind Chemi SynthecticRahul 8376049807 ladvocateas [06.01.2026
ICourt (COMM)/43 Pvt Ltd Vs  AMITArya(P), lhok.1@gma|
Block-I 13/2025 [KUMAR CHOUDHARY| fil.com

SOLE PROPRIETOR))

TWIN LIFT)

[INDUSTRIES
6, New/Commercial ICS 130/07/2025  [Union Bank of India Vs {Jitendra [9810197621  PITENDrag|07.01.2026
ICourt (COMM)/36 [Kavita prop of Ms Kavita|Garg(P), ladv@gmail|
IBlock-1 7/2025 lcom
6, New|Commercial ICS (COMM)05.01.2026 IPNB VS  RAJGEERPRATAP (9990366723 [prana2500 (07.01.2026
ICourt I5/2026 [YADAV ICHANDR @gmail.c
[Block-I A RANA lom




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE  OF]
PROCESS
wiCommercial ICS (COMM)i22.12.2025 ICanara Bank A 9910482995  fankursingh [07.01.2026
I570/2025 [Kamalni, Prop. [Singh lbhadana@
Block-1 lgmail.com
6, New|Commercial IOMP 29/10/2025 [Sandeep YashwantiShekhar (8860166368 [shekharnan/07.01.2026
ICourt (COMM)/54 [Nalawade Vs MISNanavaty( lavaty @gma|
Block-1 2025 [PIRAMAL FINANCEP), fil.com
[LIMITED
6, New[Commercial MP (I)24.12.2025 I[FINGROW  CAPITAILJITENDR (9911354578  fjkschauhan 07.01.2026
Court (COMM)/93 IPRIVATE ~LTD  VSA KUMAR| (@rediffmai
[Block-I 82/2025 [NITESH TRADERS ISINGH(P), .com
6,  NewCommercial ICS (COMM)05.01.2026 M/S LUCKYABHINAY (9999886478  [guptaabhin|07.01.2026
ICourt l4/2026 IGENERATORS PVTIGUPTA ay @gmail.c
Block-I [LTD Vs JAI| m
IMAHAKAAL STONE]|
ICRUSHER
6, New[Commercial ICS (COMM)06.01.2026 ISTATE BANK OF INDIASHALINI [9899408618 [shaliniupad|12.01.2026
ICourt 7/2026 VS RAM KUMAR [UPADHYA| yay.advoc
Block-1 Iy late@gmail.
com
6, New|Commercial IOMP (I)22.12.2025 IAXIS BANK LTD VS BPVIBHOR (9971680687 [SUPPORT [12.01.2026
(Court (COMM)/92 ISINGH MEENA & ANR [MATHUR @ARVLAW|
Block-I 87/2025 ICHAMBER|
S.CO.IN
6, New[Commercial ICS (COMM)06.01.2026 ISTATE BANK OF INDIASHALINI (9899408618 [shaliniupad(12.01.2026
ICourt 8/2026 'S MAHAVIR [UPADHYA| lhyay.advoc
Block-1 Iy ate@gmail.
com
6, NewlCommercial ICS (COMM)21.04.2025 ISTATE BANK OF INDIARANI 8010410831  [RBHARD [20.01.2026
ICourt 204/2025 S MAHESHBHARDW 'AJASSO
Block-I [LAVUSHETTY AJ ICIATE' @G
[MAIL.COM|
6, NewlCommercial ICS (COMM)[13.01.2026 IAJAY LIGHT VSRAMESH (9810053989 [rameshKu [20.01.2026
ICourt 22/2026 AADHYAM EVENTS [KUMAR marg81005
IBlock-1 13989@gma
il.com
6, New|Commercial ICS [15.01.2026 ISMALL FARMERSSHANTAN[7535066000 [delhi@mah[20.01.2026
ICourt (COMM)28/ IAGRI BUSINESS VS[UGARG leshwariand
[Block-I 2026 [PIYUSH MAHAJAN lco.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

6, wiCommercial ICS (COMM)j19.01.2026 SMALL FARMERSDALIP 9810197092  [dsadvi3@g[20.01.2026
ICourt 139/2026 IAGRI BUSINESS|SINGH Imail.com
Block-1 ICONSORTITUM V§

IGAURAV KHATRI
6, NewCommercial ICS (COMM)26.09.2025 [YETI KNOWLEDGERACHIT (9810654154  [rachitdevgu20.01.2026
ICourt 47/2025 [PARTNERS LLP VS SAIDEVGUN n@gmail.c
Block-T IGENERAL om

[ENGINEERING

ORKS

6, NewCommercial MP (I)}15.09.2025 ICNH INDUSTRIALSAGAR (9266434371 [legali2aren|20.01.2026
ICourt (COMM) ICAPITAL INDIA PVIIAGGARW lesslaw.com
[Block-I 6678/2025 [LTD VS KONA BIJAYAAL

[LAXMI RAO
6, NewCommercial ICS (COMM)i18.11.2025 IDelta Troops Pvt Ltd VsiSh  Vivekio811770164 finfo 1 1.01.2026
ICourt I525/2025 [Ambience FacilitiesjAggarwal lcorp.com
IBlock-I Management Pvt Ltd &

Ors
6, NewCommercial ICS (COMM)15.01.2026 ISTATE BANK OF INDIASHIV 9811059032  shivtyagil [22.01.2026
ICourt 29/2026 VS ASHWANI [KUMAR (@gmail.co
Block-T [TYAGI
6, NewCommercial ICS (COMM)23.01.2026 ISTATE BANK OF INDIARANI 8010410831 [RBHARD [27.01.2026
(Court lu7/2026 [Vs RAVINDER KUMAR BHARDW 'AJASSO
[Block-I AJ ICIATE' @G

IMAIL.COM

6, NewCommercial [EX (COMM)h19/12/2025 ISHRI SAURABHRAJAN 9958523388 [RAJANTYA[28.01.2026
ICourt 180/2025 RAJPUT Vs OYO [TYAGI & IGl17@GM
[Block-I [HOTELS AND[UMANG IAIL.COM

[HOMOES PVT LTD [TYAGI
6, NewCommercial [EX COMM|06.01.2026 [KOTAK MAHINDRAAMIT 9990659331  [kmpspartn [14.01.2026
ICourt IAWARD BY| [PRIME LTD VSKUMAR ler@gmail.c
Block-I JARB COMM| IGHANSHYAM L ISINHA m

1/2026
6, New/Commercial [EX (COMM)o2/12/2025 [Pharma Sales{Sahil 9711592772 [sahiltalwar [12.01.2026
ICourt 169/2025 ICorporation Vs Fenway[Talwar(P), [@yahoo.co
Block-1 IPharmaceuticals Pvt Ltd m
6, NewCommercial CS23.01.2026 [Dharamraj Kaushik VsfSuraj Pall8077550245 |SPCHAUH [30.01.2026
ICourt (COMM)/48 UMD Construction andfSingh IAN2010@
[Block-I 2026 [Finance Pvt Ltd IGMAIL.CO
M




Block-II

K3/2025

COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE  OF]
PROCESS
wiCommercial [EX COMM[i4.01.2026 9460131119 foffice@him(30.01.2026
6/2026 ICOMPANY VS M/S lanshuchug
Block-1 [RATHI SARIA LTD h.in
6, NewCommercial OMP (Dp8.11.2025 IAxis Bank Ltd VsVibhor 9971680687  support@a [30.01.2026
ICourt (COMM) [Subedeen SO Nijjr Mathur irvlawcham
Block-I 8390/2025 ers.co.in
25 [SH. SANDEEP YADAV SOUTH INIL
26 [SH. AJAY KUMAR JAIN, DISTRICT[SOUTH 20, NewCommercial ICS 11-11-2025 SUMAN SINGH AN! HISHE (9971931446  [pathak26.a [07.01.2026
WUDGE (COMMERCIAL COURT)| ICourt (COMM)/51 IANR Vs SURENDE! KUMAR| dv@gmail.c|
(DIGITAL)-04 Block-II l5/2025 ICHAUHAN IPATHAK( m
P),
29, New/Commercial ICS 11-11-2025 ISUMAN SINGH ANDABHISHE (9971931446 |pathak26.a|07.01.2026
ICourt (COMM)/51 IANR Vs SURENDERK KUMAR) dv@gmail.c|
Block-I1 6/2025 ICHAUHAN [PATHAK( fom
P,
29, NewCommercial IOMP (I)23-08-2025 Cnh Industrial CapitalRAJESH [9958726491 [jangraadvo [07.01.2026
(Court (COMM)/59 India Pvt Ltd Vs PANGRA( cate@gamil|
Block-11 67/2025 ISATNAM SINGH P), lcom
29, NewCommercial [OMP (Dj11-12-2025 JAXIS BANK LTD Vs favinash [9811182985, favinash.adv12.01.2026
ICourt (COMM)/90 [PARAMJIT KOUR lkumar(P), [011-45596482 |@gmail.co
[Block-IT 87/2025
29, NewlCommercial ICS 01-07-2025 [LAXMAN LAL GOLA VSJAYANT [7503200234, fdv.aounab(12.01.2026
Court (COMM)/29 SHIVA ASSOCIATES ~ [KUMAR(P (9716429803  |as@gmail.
Block-I1 l0/2025 ) lcom
29, New/Commercial [OMP (D[23-08-2025 [AXIS BANK LTD Vs [Shobha  [98911192158 srshobhagu(15.01.2026
ICourt (COMM)/59 INITIN GUPTA IGupta(P), pta@gmail.
Block-I1 I57/2025 lcom
29, NewCommercial [OMP (D}29-11-2025 IAXIS BANK LTD Vs [Vibhor 9971680687  [support@a [16.01.2026
ICourt (COMM)/86 [MIR KANWAR Mathur(P),| rvlawcham

ers.co.in




COURT CASETYPE

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC

ID SERVICE  OF
PROCESS

29, wiCommercial [OMP (Djo4-12-2025 OTAK MAHINDRA| 9958726491  fjangraadvo [16.01.2026
ICourt (COMM)/88 [PRIME LIMITED Vs JANGRA( cate@gamil
Block-I1 76/2025 IJAmar Nath Jagdish Rai [P), Lcom
29, NewCommercial OMP (Ijo4-12-2025 [PIRAMAL CAPITALRAJESH (9958726491  fjangraadvo [16.01.2026
ICourt (COMM)/88 IAND HOUSINGJANGRA( cate@gamil
[Block-IT 74/2025 [FINANCE LIMITED Vs [P), lcom

[Sunitha Kumari S
29, NewCommercial MP (I}o4-12-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [16.01.2026
ICourt (COMM)/88 IAND HOUSINGJANGRA( cate@gamil
[Block-IT 73/2025 [FINANCE LIMITED Vs [P), lcom

ISaurabh Kumar
20, NewCommercial [OMP (Dfog-12-2025 Cnh Industrial CapitaRAJESH [9958726491 [jangraadvo [16.01.2026
ICourt (COMM)/88 [ndia Pvt Ltd Vs PJANGRA( cate@gamil
Block-IT 75/2025 INDERBHAN P), Lcom

ICHIRANJI LAL
29, New/Commercial [OMP (Djo2-12-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [16.01.2026
ICourt (COMM)/87 IAND HOUSINGJANGRA( cate@gamil
Block-I1 lu6/2025 [FINANCE LIMITED Vs [P), lcom

[MANISH KUMAR
29, New/Commercial [OMP (Do2-12-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [16.01.2026
ICourt (COMM)/87 IAND HOUSINGJANGRA( lcate@gamil
[Block-IT lu8/2025 [FINANCE LIMITED Vs [P), lcom

[SUNDAR SHARMA
29, NewCommercial [OMP (I}09-12-2025 ICNH INDUSTRIALRAJESH 9958726491  fjangraadvo [16.01.2026
ICourt (COMM)/90 ICAPITAL INDIA PVIJANGRA( cate@gamil
Block-1T I30/2025 ILTD Vs SANATANAP), lcom

[BEHERA
29, NewCommercial [OMP (Djog-12-2025 ICNH INDUSTRIALRAJESH 9958726491  jjangraadvo [16.01.2026
ICourt (COMM)/90 ICAPITAL INDIA PVIJANGRA( cate@gamil
Block-I1 131/2025 [LTD Vs DEBANANDAPP), lcom

[PANI
29, New/Commercial [OMP (Djog-12-2025 ICNH INDUSTRIALRAJESH 9958726491  [jangraadvo [16.01.2026
ICourt (COMM)/90 ICAPITAL INDIA PVIJANGRA( cate@gamil
Block-I1 133/2025 [LTD Vs  KAILASH]P), lcom

ISINGH
29, NewCommercial [OMP (I}09-12-2025 ICNH INDUSTRIALRAJESH 9958726491  fjangraadvo [16.01.2026
ICourt (COMM)/90 ICAPITAL INDIA PVIJANGRA( cate@gamil
[Block-IT 132/2025 [LTD Vs  KAILASH]P), lcom

ISINGH




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

29, wiCommercial ICS 08-01-2026 M/S OFB TECH[Tusharr (90266434371 [legal3@are [17.01.2026
ICourt (COMM)/15 IPRIVATE LIMITED Vs Mawkin(P) nesslaw.co
Block-I1 2026 YARRAPATHRUNI m
[PRABHU SURYA
29, NewCommercial OMP (Dp6-12-2025 [YES BANK LTD Vs |ANANJAY 70303 78800 [ASAPLEGA[19.01.2026
ICourt (COMM)/91 INAVIN KUMARSINGH(P), [LANDADV
Block-II 73/2025 ICHANDIWAL IOCATES@
IGMAIL.CO
M
29, NewCommercial MP (Dj6-12-2025 YES BANK LTD Vs |ANANJAY 70303 78800 [ASAPLEGA[19.01.2026
ICourt (COMM)/91 IKAILASH  CHANDRASINGH(P), [LANDADV
Block-IT 74/2025 BHATT IOCATES@
IGMAIL.CO
M
20, NewCommercial [OMP (Dr9-12-2025 JAXIS BANK LTD Vs fjavinash [9811182985, fvinash.adv23.01.2026
ICourt (COMM)/92 [LALIT KUMAR MITTLE kumar(P), [011-45596482 |@gmail.co
Block-IT I58/2025 Im
29, New/Commercial [OMP (Df19-12-2025 IJAXIS BANK LTD Vs favinash [9811182985, [avinash.advi23.01.2026
ICourt (COMM)/92 ISUNIL KUMARkumar(P), [011-45596482 |@gmail.co
[Block-IT 159/2025 [TANWAR
29, NewCommercial [OMP (Dj19-12-2025 JAXIS BANK LTD Vs favinash [9811182985, fvinash.adv23.01.2026
ICourt (COMM)/92 [UMESH PRASADkumar(P), [011-45596482 |@gmail.co
[Block-IT 60/2025 [KHARWAR
29, NewCommercial [OMP (Dj22-12-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [23.01.2026
Court (COMM)/93 JARCHNA IMAHAJA khajanos@
[Block-IT 19/2025 IN(P), ahoo.com
29, NewCommercial [OMP (D12-12-2025 [PIRAMAL CAPITALJRAJESH 9958726491  fjangraadvo [23.01.2026
ICourt (COMM)/91 IAND HOUSINGJANGRA( cate@gamil
Block-I1 19/2025 [FINANCE LIMITED Vs [P), Lcom
[BALJIT KAUR
29, New/Commercial [OMP (Djo1-11-2025 ICNH INDUSTRIALlsagar 9266434371  llegali2@ar [23.01.2026
ICourt (COMM)/80 ICAPITAL INDIA PVTjaggarwal lenesslaw.co|
Block-I1 13/2025 ILTD Vs Savita Deepak Im
29, NewCommercial [OMP (Dj12-12-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [23.01.2026
ICourt (COMM)/91 IAND HOUSINGJANGRA( lcate@gamil
Block-IT 20/2025 [FINANCE LIMITED Vs [P), Lcom
IGAJENDRA SINGH




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

29, wiCommercial [OMP (Dj12-12-2025 [PIRAMAL CAPITAY 9958726491  fjangraadvo [23.01.2026
ICourt (COMM)/91 IAND HOUSINGJANGRA( lcate@gamil
Block-I1 21/2025 I[FINANCE LIMITED Vs [P), lcom
IAAFTAB OSAF ALI
29, NewCommercial OMP (I)}o8-12-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [23.01.2026
ICourt (COMM)/90 IAND HOUSINGJANGRA( cate@gamil
[Block-IT 13/2025 [FINANCE LIMITED Vs [P), Lcom
[HEYNA RAM AVTAR
29,  NewCommercial MP (Dj26-12-2025 JAXIS BANK LTD Vs rajSUNITA (9871040589, [indolexlaw [23.01.2026
ICourt (COMM)/94 lsingh ISINGH 8920586266 [@gmail.co
[Block-IT l10/2025 Im
29, NewCommercial IOMP (D[26-11-2025 IAXIS BANK LTD Vs jvinash [9811182985  favinash.adv23.01.2026
Court (COMM)/85 ISONIYA BEGAM lkumar(P), (@gmail.co
Block-IT 133/2025 Im
27 |SH. LOKESH KUMAR SHARMA,SOUTH 4o, NewCommercial ICS/COMM/ [16-12-2025 IALASHORE ~ MARINEASHEESH 9560284991  [kgconsorsli [05.01.2026
IDISTRICT JUDGE(COMMERCIAL ICourt I563/2025 [EXPORTS VS MINISRY|GUPTA [p@gmail.co
ICOURT) Block-I1 IOF FOOD
40, NewCommercial ICS/COMM/ (08-12-2025 IDASSAULT  SYSTEMSDINESH (9730049704 [itigation@j|06.01.2026
Court I553/2025 VS MAHBUBUL ALAMPOTWANI twani.com|
[Block-IT [BARKHUJA
40, NewlCommercial ICS/COMM/ [11-12-2025 [UNION BANK OFSUNIL (9810424400 fhbajajaa@gl06.01.2026
ICourt 1559/2025 [[INDIA Vs VIPINCHAUDH ail.com
Block-IT [KUMAR IARY
4o, NewlCommercial ICS/COMM/ |15-10-2025 ISMALL FARMERSYOGESH [9811895298 ogeshpach(06.01.2026
ICourt lu70/2025 JAGRI BUSINESS VSPACHURI uriassociat
Block-I1 IMAA BHUDEVI ICE| les@gmail.c
IAND CEILLING PLANT fom
4o, NewlCommercial ICS/COMM/ [05-12-2025 IM/S SIKKIMIAKASH (9310673258 dvocatemi|06.01.2026
ICourt I551/2025 JAQUATECH BLISS P/MISHRA hra.367@
Block-I1 [LTD.VS lgmail.com
[MSADITITECHNO
ICRAFT
4o, NewCommercial ICS/COMM/ [28-11-2025 SMALL FARMER AGRISURBHIT (9991877774 lsandeep@j [29.01.2026
ICourt I539/2025 [BUSINESS VS KANGLANANDAN irislexum.c|
Block-IT [FOOD PRODUCT fom




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

28 |[SH. LAL SINGH, DISTRICT JUDGE
[EAST
29 |[SH. LALIT KUMAR ISOUTH- 4 ICommercial Suit  [CS/COMM/1}12.12.2025 IM/S SHILPKAR INDIAASHOK (8178802330, 12.01.2026
ILD. DJ COMM-02, DJ-COMM-2,EAST 019/2025 S. M/S BUIDING [KUMAR ladv.ashokk
AKET COURTS, NEW DELHI. mar84(@
lgmail.com
ICS/COMM/ [27.11.2025 ICOMAC INDIA VS/SUMIT [7290995000 [mail@nagp(16.01.2026
955/2025 [FORBES ELITE INAGPAL 1law
ICS/COMM/ (06.06.2025 M CONSTRUCTIONPATIN IN/A IN/A 16.01.2026
I581/2022 [VS. VEDRAMSAPRA
ICHARITABLE
ICS/COMM/ [20.05.2025 [EMARSON IKARAN (0810367549 [dvocatekj@[17.01.2026
l428/2025 [INFRATECH VSPJAIN lgrnail.com
IANANDA WAVE
ICS/COMM/ [15.01.2026 ICANARA BANK VS/ARUL 8826516187 rul.oculusl|23.01.2026
I35/2026 [DALIP KR. GUPTA IPRAKASH legal@gmail
Lcom
ICS/COMM/ |01.09.2025 IM/S EAST INDIA VS[RAJAT 8178540999 fdvocateraj|31.01.2026
[707/2025 [BUILD NET IGUPTA at.legal@g
mail.com
130 [SH. VRINDA KUMARI SOUTH-
[EAST




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
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31 [MS. SUNENA SHARMA XECUTION [ExXCOMM -H03-01-2026 [Esconet  Technologies{Ashish 8745960148  |asish.mishr]|
IPETITION Award b, ILimited Vs M/s UnboxMishra(P), aatslo.in
|Arb [Data Centers Pvt Ltd|
IComm/1/20 land Ors
26
IMISC. [Misc 03-01-2026 [SUSHIL KUMAR VSSONALI (8826363007 pfficeofadv |-
IAPPLICATION IDJ/12/2026 [BITTOO SONDHI [TTWARY (P| ocatesonali
, (@gmail.co
m
JARBITRATION MP (E)08-01-2026 M/S EDUFUNDAERAMESH (9958774762  shokeens3 |-
(coMMm)/1/ ENTURES PVT LTD VSKUMAR B@yahoo.c
ICONCILIATION  [2026 IM/S ARC Security PviSHOKEEN| .in
lacT Ltd P),
ICONTEMPT |Contempt  |09-01-2026 IADOBE lAarshia (0818061242 [dilip@saikr|--
[PETITION [Petition/1/2 [NCORPORATED AND[Behl(P), lishnaassoci
026 IANR Vs Mr NITIN| ates.com
TIJAY AND ORS
ICOMMERCIAL ICS 12-01-2026 ISTATE BANK OF INDIANarender (7015807331  [rohitvakeel |--
ISUIT (COMM)/22 Vs Vijay Pal [Kumar(P), [77@gmail.c
2026 om
ICOMMERCIAL ICS 12-01-2026 ISTATE BANK OF INDIANarender (7015807331  [rohitvakeel |--
ISUIT (COMM)/23 [Vs RAM VATI alias RAM[Kumar(P), [77@gmail.c
2026 ATI om
ICOMMERCIAL ICS 12-01-2026 ISTATE BANK OF INDIANarender [7015807331 [rohitvakeel |--
ISUIT (COMM)/21 's Amit Kumar [Kumar(P), [77@gmail.c
2026 fom
ICOMMERCIAL ICS 12-01-2026 ISTATE BANK OF INDIANarender (7015807331  [rohitvakeel |--
ISUIT (COMM)/20 s Banti Bantiu aliasKumar(P), [77@gmail.c
2026 [Banti m
[EXECUTION [EXCOMM -14-01-2026 [KOTAK MAHINDRAKushal 7009793548  [rishabh.eruf-
[PETITION lAward by [PRIME LTD Vs ROHITKumar(P), litelegal
|Arb [REXWAL Imail.com
IComm/6/20
26
ICOMMERCIAL ICS 16-01-2026 M/S PRAKRITIKAbhinav (9810196968 dv.abhina [--
ISUIT (COMM)/43 ISAMVARDHAN IGarg(P), vgarg@gm
2026 [PRIVATE LIMITED Vg fail.com
[KME Infrastructure
IAND ORS




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

ICOMMERCIAL ICS 17-01-2026 IM/S MILAP LOGISTICSDeepak  [90999204626 |advnks393
ISUIT (COMM)/49 IPVT LTD Vs M/S WGGautam(P) (@gmail.co
2026 [ENTERPRISES PVT] m
[LTD
[EXECUTION [EX/30/2026[19-01-2026 M/S UNIQUENancy 7827867679  slegal@g |-
IPETITION ICOLLECTIONS INDIAPain(P), imail.com
[PVT LTD Vs ASHOK]
[KUMAR MAURYA|
[PROPRIETOR OF M/S|
A ONE OFFICE|
ISYSTEMS
IJARBITRATION MP (Df21-01-2026 IM/s Bharti AirtelEunwar 9582088986  |kpsadvocat -
(COMM)/28 [Limited Vs Mr MukulSingh(P), les@gmail.c
ICONCILIATION 2026 [Kumar Verma m
IACT
IARBITRATION [OMP (D}21-01-2026 M/s Bharti Airtelg(unwar 9582088986  |kpsadvocat -
(COMM)/27 [Limited Vs Mrs RajSingh(P), les@gmail.c
ICONCILIATION 2026 Muni Devi m
IACT
ICOMMERCIAL ICS 22-01-2026 IM/S M S CURATIVESushant (9716216248 dvnishant -
ISUIT (COMM)/62 [PRIVATE LIMITED VsGiri(P), sharma199
2026 IMr Sukesh Chandra I6@gmail.co
ICOMMERCIAL ICS 24-01-2026 [REGENT DIGITECH[Anisha 9971096840  (contact.she |-
ISUIT (COMM)/66 PVT LTD Vs M/SMathur(P),| pherdlaw@
2026 [FRANS GLOBAL lgmail.com
[INFOTECH PVT LTD
IARBITRATION IARB Al24-01-2026 IAADIDEVA [Mehaak |9811250312 ffice@cha |--
IAND (COMM)/1/ INFRATECH PVT LTDyaggi(P), mbersmj.co
ICONCILIATION  [2026 Vs M/S KAILA DEV]
IACT ISTONE IMPLEX
ICOMMERCIAL ICS 28-01-2026 ISTATE BANK OF INDIARANI 9643680913  [rbhardwaja |-
ISUIT (COMM)/73 s KRISHNENDU DAS [BHARDW lssociate@g
2026 AJ(P), Imail.com
ICOMMERCIAL ICS 28-01-2026 [State Bank of India VsSuchita [8896932836 [agnihotrisu|--
ISUIT (COMM)/69 [Tek Bahadur Damai [Dixit(P), kchita@gma
2026 il.com
ICOMMERCIAL ICS 131-01-2026 SHRI  AJIT SINGI&ajesh 9899157488 arula.law |-
ISUIT (COMM)/82 IBHANDARI AND ANRNarula (p) (@gmail.co
2026 Vs M/S SIMMTRONICS|
[NFOTECH PRIVATE|
[LIMITED




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
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IARBITRATION [OMP (I)}31-01-2026 M/s Oval BeanP.R.Rajha [9811097145  [legal@glob
(COMM)/30 [Hospitality Privatejns(P), lallaw.co.in
ICONCILIATION 2026 ILimited Vs ESCORTS|
IACT [HEART INSTITUTE]
IAND RESEARCH]
ICENTRE LTD
IARBITRATION OMP (I)}31-01-2026 ICARS24 FINANCIALRahul 9971891788  [info@auale|--
IAND (COMM)/31 ISERVICES PVT LTD VsChauhan(P| lgal.com
ICONCILIATION 2026 [Puneet Gupta )
IACT
IJARBITRATION MP (D[31-01-2026 ICARS24  FINANCIALRahul 9971891788  linfo@auale |-
(COMM)/32 ISERVICES PVT LTD Vs/Chauhan(P| lgal.com
ICONCILIATION 2026 [Kamlesh Kumar )
IACT
132 [MS. NEELAM SINGH ISOUTH- INIL
[EAST
B3 [MS. NEERA BHARIHOKE,SOUTH- INTL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 30 ICS (comm) 786/2025 |25.09.2025 IAdobe Incorporated VsMs Aarshiag818061242 jarsha@sai|05.01.2026
07, SOUTH EAST DISTRICT, I[EAST [Tushar Mittal [Behl lkrishnaasso|
ciates.com
ICS (comm) 926/2025  [17.11.2025 [Shivanaya LeatherjLinkon 9999081393  [linkongosw|17.02.2026
[Exports Pvt Ltd VsGoswami mi@gmail
[Pradeep Kumar Lcom
ICS (comm) k17/2022  [18.04.2022 Manu Sawhney & Anr VsjArjun 9810700027 farjun.dewa [16.04.2022
IM/s Athelesis EOK &Dewan n85@gmail
(Anr. Lcom
Misc(DJ) 972/2025  [15.09.2025 Airtec Electro Vision PvtiGovind 8130909187  llitigation@ [13.02.2026
[Ltd Vs Mr. Santosh,Suri urico.in
[Prop of M K Enterprise
ICS (comm) 25/2026 12.01.2026 [State Bank of India Vs[Rohit 7015807331  [rohitvakeel [10.02.2026
[Kiran Kishore [Kumar [77@gmail.c
om




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N
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ICS (comm) 16/2026 08.01.2026 [State Bank of India VsSh 9811255673 dvocatesin(19.02.2026
[Rupa Garments IR.K.Sinha lha@rediff
Imail.com
ICS (comm) 82/2025 29.01.2025 ISpenza Ceramics Pvt LtdMs Kanikag311691999  [ipreareness|09.02.2026
s Jugal Kishore & Anr [Baweja aw.com
ICS (comm) 1013/2025 [09.12.2025 IM/s Twenty Four SecurefAayush (8527274542  jaayush@rv [18.02.2026
[Service Pvt Ltd Vs M/sKumar klegal.in
[Rolta Pvt Ltd
MISC(DJ) 1244/2025 [21.11.2025 Bank of Baroda Vs PoojaRajnish Krf9810872353  [rajnish-  [25.02.2026
[Yadav [Banyal 122@yahoo
Lco.in
ICS (comm) 1069/2025 [22.12.2025 Bank of Baroda Vs SarojEram 9717099220  feramadv20 [09.02.2026
[Kumar Pugalia [Khan lpo2gmail.c
jom
ICS (comm) 1068/2025 [22.12.2025 [Bank of Baroda Vs Anita [Eram 9717099220  feramadv20(09.02.2026
[Khan 02gmail.c
om
ICS (comm) 1/2026 [13.01.2026 [Vikas Transport ServiceMukesh (9971061063 mukeshsin [09.02.2026
s One Up ProductionsKumar ha.adv@g;
[Pvt Ltd [Sinha il.com
ICS (comm) 1088/2025 [23.012.2025  [Union Bank of India Vs [Priyam (9971839717  |jadvpriyama28.02.2026
|Agrawal grawal@g
Imail.com
ICS (comm) 1086/2025 [23.12.2025 [Union Bank of India VsPriyam 9971839717 dvpriyama28.02.2026
[Sunita IAgrawal grawal@g
Imail.com
ICS (comm) I52/2026 19.01.2026 [State Bank of India VsDharmend 8800784740 [shubhi1673[20.02.2026
Mrs Tarang Gautam @[ra Singh (@gmail.co
[Tarang Shreshtha




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N
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IMISC(DJ) 81/2026 22.01.2026 ipin Agarwal Vs S & SGagan 8860538313 [gagankuma(12.02.2026
[Suragicare [Kumar Irsinghal @y
ISinghal lahoo.com
ICS (comm) 949/2025  [22.11.2025 [E3 Panel Industries Vs/Tarun 7827867679  fslegal@g [20.02.2026
ishnu Kumar IGulyani Imail.com

35 [MS VEENA RANI, DISTRICTSOUTH- [NIL
WUDGE(COMMERCIAL COURT) [EAST




COURT CASETYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM 10 RESPONDENT NAME E MOBILE E EMAILELECTRONIC
NUMBER ID SERVICE  OF

PROCESS

136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST 101 ICS COMM 252/2025 [08-09-2025 IM/S SAMEER AN KAS 9313828282  vidhimitral |08-01-2026
WUDGE (COMMERCIAL COURT) ICOMPANY V/S M/SDUDEJA awfirm@g
ZED PROCESSORS| imail.com
IAND SUPPLIERS
101 ICS COMM l43/2025 12-02-2025 [PRADEEP BANSAL V/SAJAY 9910440914  fjjusharma |09-01-2026
M/S ADHARV[SHARMA [210@gmail
[ENTERPRISES Lcom
101 ICS (COMM) 236/2025 [21-08-2025 IATUL KUMAR JAIN &VIBHA 9810723994 fjainvibha2 [16-01-2026
IASSOCIATES V/S PACKJAIN lp11@gmail.
ICARE INDIA PVT. LTD. fcom
101 ICS COMM 1324/2025  [27-11-2025 [UPSURGE LABS PTE.[SHIKHAR [9999971459 |kumarshik [17-01-2026
[LTD. V/S SIA & KIAKUMAR ar11@gmal
[[NDIA PVT. LTD. il.com
101 ICS (COMM) I351/2025  |06-12-2025 [BANK OF BARODA V/SUMESH (99105688669 [advumeshj [19-01-2026
[KISHAN NAGAR OSHI hi@gmail
Lcom
101 Ics coMMm [070/2025 [24-09-2025  [STATE BANK OF INDIAVIJAY  [9810210832 | 19-01-2026

/S SH. AJAY KUMAR [PRAKASH

101 ICS (COMM) 1364/2025 [22-12-2025 M/S CHEMSYNTHIR. C{0868118015  [rctiwariadv|19-01-2026
ISYNERGIES V/STIWARI (@gmail.co
IAMREE SOFT CAPS fm
[PVT. LTD.

101 ICS COMM 27/2026 17-01-2026 [PUNJAB NATIONAL|PARAS 9810600656  |parasaggar [30-01-2026
[BANK V/S KANTA IAGGARW waladv@g

AL Imail.com

101 ICS COMM 278/2024  [20-09-2024 M/S VEEPEEK.K. 9810497887  pfficialkkty [31-01-2026
[INTERNATIONAL PVT|TYAGI lagi@gmail.
[LTD. V/S RAJKUM fcom

[HARCHANDANI




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE  OF]
PROCESS
ICS COMM 279/2024  [20-09-2024 M/S VEEPEE[K.K. 9810497887  pfficialkkty [31-01-2026
[INTERNATIONAL PVT|TYAGI lagi@gmail.
ILTD. V/S M/S CIT] lcom
MEGA MART
101 ICS COMM 280/2024 [20-09-2024 M/S VEEPEEK.K. 9810497887  pfficialkkty [31-01-2026
INTERNATIONAL PVT,TYAGI lagi@gmail.
[LTD. V/S PRAKASH| fcom
[RAJKUMAR VADANI @
'ADHWANI PRAKASH|
38 [SH. GORAKH NATH PANDEY,NORTH- 201, New[CS (COMM) 148/2025 [01-12-2025 INITIN RASTOGI VSHAMANS (8527962690 [sba.himans|05-01-2026
IDISTRICT JUDGE (COMMERCIAL)-EAST Building ISHAILI TYAGI HU lhu@gmail.
o1 IKKD IGUPTA om
F--do---- [CS (COMM) 1/2026 03-01-2026 ISH BHANU SINGH VSASHUTOS |9555552354 legal 106-01-2026
[NARENDER CHHABRA H ces4774@g
IABHISHE Imail.com
K
F--do---- [CS (COMM) 151/2025 11-12-2025 [HAJI WASIQ AHMEDMOHD 18860404848 sahoo.hee [06-01-2026
Vs AWEZ [HASAN ma@gmail.
om
F--do---- [CS (COMM) 152/2025  [11-12-2025 [HAJT WASIQ AHMEDMOHD 18860404848 [sahoo.hee [06-01-2026
s MOHD ZUBAIR [HASAN ma@gmail.
com
F--do----  [CS (COMM) 157/2025  [23-12-2025 V. K METAL VSSANJEET (9540421497 [sanjeetadvo08-01-2026
SUPERIOR [KUMAR cate@gmail
INDUSTRIES LTD & Lcom
RS.
F--do----  |CS (COMM) 144/2025 [22-11-2023 ICENTRAL BANK OFK K|7838821106  [kkmudgil2 [12-01-2026
INDIA Vs MALTA DEVIMUDGIL lo@gmail.co|
& ORS. Im
F--do----  |CS (COMM) 150/2025 [09-12-2025 [RUVIENT PRIVATEALOK 9953433853 faloksharmal(i3-01-2026
[LIMITED VsSHARMA (@live.com
[MOCKBOARD
[EDUTECH PRIVATE|
[ILIMITED
F--do----  [CS (COMM) 2/2026 05-01-2026 BABLI Vs HARPREETA Kl0953840039 fdvocateajal15-01-2026
ISINGH THETHI SHARMA sharma2s
29 @gmail.
om




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N
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ICS (COMM) l4/2026 06-01-2026 ICANARA BANK VSANUJ 9999490798 fadvocateaj [15-01-2026
[RAMAJI MAHATO IAGARWA jagarwal
IL (@yahoo.co
m
F--do---- [CS (COMM) 153/2025 [12-12-2025 BADAR ABBAS VSBRIJESH (9899222783, [lawsolution[15-01-2026
[BHUSHAN KUMARKUMAR 9136609699 oint@gma|
ISHARMA ISHARM fil.com
F--do---- [CS (COMM) I5/2026 08-01-2026 [Bank of Baroda Vs Priti [UMESH (9910568669 [advocateu [17-01-2026
JOSHI imesh2005
(@gmail.co
--do----  |CS (COMM) 13/2026 05-01-2026 [BSES YAMUNA POWER|VAIBHAV (9971336611 aibhav.ya [17-01-2026
[LTD Vs MOHD ASLAM [YADAV av@hotm
fail.com
F--do---- [CS (COMM) 142/2025 [22-11-2025 ICENTRAL BANK OFK K|7838821105  [kkmudgil2 [17-01-2026
INDIA Vs MRS. RAJO &MUDGIL I @gmail.co|
IORS.
F--do---- [CS (COMM) 6/2026 09-01-2026 [Ridhi Enterprises VSADITYA (8181883535 dityasingh(19-01-2026
[Karvuu Industries ISINGH 504.sh.@g
ail.com
F--do----  [CS (COMM) 154/2025 [18-12-2025 ISTATE BANK OF INDIAISUCHITA (8896932838  fagnihotrisu[22-01-2026
s HIMANSHUDIXIT chita@gma
[RATHOR il.com
F--do----  |CS (COMM) 155/2025 [18-12-2025 ISTATE BANK OF INDIAISUCHITA (8896932838 fagnihotrisu[22-01-2026
s MOHD VASEEM IDIXIT kchita@gma
fil.com
F--do----  |CS (COMM) 156/2025 [20-12-2025 ISTATE BANK OF INDIA|SUCHITA (8896932848 |agnihotrisu[22-01-2026
s SEEMA CHAUHANDIXIT kchita@gma
[PROPRIETOR O il.com
[RANA AGRICULTURE]
[INDUSTRIES
F--do----  [CS (COMM) 8/2026 15-01-2026 IBANK OHRAKESH [9891691568 [rakesh.advd22-01-2026
IMAHARASHTRA VsKUMAR t@gmail.co
MOHMMAD ARSHAD
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ICS (COMM) 139/2025 [18-11-2025 ICENTRAL BANK O 7838821105  |kkmudgil2 [22-01-2026
[[NDIA MUDGIL lp@gmail.co
s INDERJEET m
F--do---- [CS (COMM) 144/2025 [22-11-2023 ICENTRAL BANK OFK K|7838821106  [kkmudgil2 [22-01-2026
[INDIA Vs MALTA DEVIMUDGIL lp@gmail.co
& ORS. m
F--do---- [CS (COMM) [7/2026 12-01-2026 IMR SHAKIR HUSSAINANIL 9718581795  fanilnitin1@[27-01-2026
s MR NIRAJINITIN lgmail.com
PJAYCHAND REKHI
139 [SH. SUDESH KUMAR, DISTRICTSHAHDARA (301, NewCS ICS (COMM)23-11-2023 [Bank of India Vs Resha [V P Tiwari [9990182901  [vptiwariadv/08-01-2026
WUDGE, COMMERCIAL COURT-01 Court COMMERCIAL) [591/2023 cate@gma
Building, il.com
IKKD/Delh|
i
1301, New[CS ICS (COMM)j14-05-2025 Bank of India VsV P Tiwari [9990182902 [vptiwariadv/08-01-2026
ICourt COMMERCIAL) 07/2025 [Premlata cate@gma|
[Building, il.com
IKKD/Delh|
f
1301, NewlCS ICS (COMM)10-07-2025 [Vinesh Jain Vs TarunfO P9899695533  paggarwal|13-01-2026
ICourt COMMERCIAL) l432/2025 [Kumar IAggarwal (@gmail.co
[Building,
IKKD/Delh
i
1301, New[CS ICS [17.12.2024 [Paradise Chemicals Vs|Pankaj 9999604797  |pankajshar 28/01/2026
ICourt COMMERCIAL) |[(COMM638/| aveda Poly Industries [Sharma malc2@gm
[Building, 2025 il.com
IKKD/Delh
i
301, New(CS ICS (COMM)10/11/2025 [Paradise Chemical VsPankaj 9999604798  [pankajshar [28/01/2026
ICourt COMMERCIAL) [639/2025 INandi Irrigation System [Sharma malc2@gm
Building, fail.com
IKKD/Delh|
f
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REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
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4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA ICOMMERCIAL  [CS COMM]23-04-2025 [BRIJ BHUSHAN JAIN| 7303296156  [neelam.mal/07-01-2026
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 256/2025 s M/s Disha Garments [MALIK ik8512@g
Imail.com
[ROOM  [COMMERCIAL ICS COMMil23-12-2025 ICanara Bank Vs Naman|Eshu 9711275696 huadvoca|0o8-01-2026
INO 208 [CIVIL [724/2025 IGrover Chaudhary| te@gmail.c
P), om

[ROOM  [COMMERCIAL ICS COMM]j11-11-2025 ISTATE BANK OF INDIAISUBRAT [7503304021 [subrattripa [13-01-2026
INO 208 [CIVIL 646/2025 Vs SONU TEOTIA [TRIPATHI thi67@gma
P), il.com

[ROOM  [COMMERCIAL ICS COMM]|11-08-2025 ISHRI NITESH KUMARMohd.Ishr 9910558377 [delhicaresy [15-01-2026

[NO 208 [CIVIL l494/2025 [PROP OF Ms DELHIfqfil stem@gma
ICARE SYSTEM Vs MSlAnsari(P), il.com
[HOSPIMED LIFE|
ISCIENCE

ROOM  [COMMERCIAL ICS COMM]|23-12-2025 Robin Jain / RobinlPadam 9818539988  [padamkum [15-01-2026

[NO 208 [CIVIL [722/2025 [Kumar Jain Vs SantoshKumar larkhanna@

[Kumar Gupta [Khanna(P) lgmail.com
[ROOM ICOMMERCIAL ICS COMM]|03-01-2026 SANJAY GARG VT R[0811365932  [trgupta32 (15-01-2026
[NO 208 (CIVIL /2026 YITENDRA GIRI IGUPTA (@gmail.co

[ROOM  [COMMERCIAL ICS COMM)|08-01-2026 Bank of Baroda Vs/UMESH (9910568669 [dvumeshj [17-01-2026
[NO 208 (CIVIL [11/2026 IAnkit Arya POSHI loshi@gmail
Lcom

IROOM  |COMMERCIAL ICS COMM]|15-01-2026 [Pradeep Kumar Jain VSPIYUSH [8700925528 |piyushkaty [21-01-2026

[NO 208 (CIVIL 27/2026 IAhmad Raza [KATYAL 1198@gma|
fil.com

ROOM  (COMMERCIAL ICS COMMio3/12/2025 [KULDEEP M Pi8588826768 mpchaudhal23-01-2026
[NO 208 [CIVIL 682/2025 ICHAKRAVARTY Vs [Choudhary| ry o7

ICHANDRA KISHOR((P), lgmail.com

OSHI
[ROOM [COMMERCIAL ICS COMM|30-10-2025 INANDULI IATUL 9555542111 lasklegalass [28-01-2026
INO 208 [CIVIL 622/2025 [PROPRIETOR OF M S[RAWAT(P) ociates @g

ISANGRAMI CAB| mail.com

ISERVICE Vs IN|

ISHORTS INDIA

IADVERTISING AND|
ISERVICE PRIVATE
[ILIMITED
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ICOMMERCIAL ICS COMMl22-12-2025 [Bansal Enterprises Vs [Atul 9873355153  Jtulsahi@li[28-01-2026
INO 208 [CIVIL [717/2025 [Rachil Pharma [Sahi(P), e.com

[ROOM  [COMMERCIAL ICS COMMij14-05-2025 [Royal Fabrics India LLP [Arpit 9811595800  farpitjain20 [29-01-2026

INO 208 [CIVIL 1310/2025 s Tushar International [Jain(P), lD9@gmail.
com
[ROOM  [COMMERCIAL ICS COMMo4/07/2025 |[Easy Trip PlannersAnuj 9810599376  envassociat|30-01-2026
INO 208 [CIVIL l409/2025 ILimited Vs Wb Hotelspain(P), les@hotmai
[Private Limited .com

41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA (303, New[CS (COMMERCIALCS(COMM) [03.12.2025 IM/S FCB GARMENTSARPIT 9811595800  farpitjain20 |05.01.2026

UUDGE, COMMERCIAL COURT Court 680/2025 IVSM/SRVMARTS  [AIN loo@gmail.
Building, lcom
KKD/Delh
i

303, New[CS (COMMERCIALICS(COMM) [23.12.2025 IM/S R D SONS VS M/SADITI 9582253870 dvaditi4o |06.01.2026
ICourt [721/2025 [TIRUMALA ISINGHAL (@gmail.co
[Building,

IKKD/Delh|
f

1303, NewCS (COMMERCIALICS(COMM) [14.10.2025 IM/S UTC MARKETINGPPRIYANK (9711251567 chambersof08.01.2026

ICourt 601/2025 [PVT LTD VSA SETHIA priyankaset|

[Building, IBIRENDRA TIWARI lhia@gmail.

IKKD/Delh lcom

f

1303, New[CS (COMMERCIALICS(COMM) [08.01.2026 M/S SWAGATNITIN 9811865967  fagglegalcon(14.01.2026
ICourt 09/2026 [FASHION CO  VSGARG sultants@g

[Building, ISANJAY KUMAR mail.com

KKD/Delh

i

1303, New[CS (COMMERCIALICS(COMM) [09.01.2026 [RAKESH ARORA VSAMIT 9818180025 fatanda.adv [14.01.2026

ICourt [13/2026 IMANDEEP KUMAR [TEWARI (@gmail.co

Building, Im

IKKD/Delh|

i

303, New|CS (COMMERCIALICS(COMM) [08.01.2026 M/S EMPIREPUSHPEN [9999405805 dvocatepu [15.01.2026
ICourt 08/2026 IALCOBREV PVT LTDDRA GIRI ishpendragi

Building, 'S KAMALJEET SINGH] ri@gmail.c

[KKD/Delh [7 ORSQ lom

il

1303, New[CS (COMMERCIALICS(COMM) [09.01.2026 ICANARA BANK  VSPRANAY [9873101002 [pranay7adv(15.01.2026
ICourt 14/2026 [BHAVYA AGGARWAL [SHARMA (@gmail.co
[Building,
IKKD/Delh|
13
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1303, NewCS (COMMERCIALICS(COMM) [13.01.2026 ICANARA BANK VS 9999490798  jadvovatean [17.01.2026
ICourt [17/2026 INAVAB ALI IAGGARG jagarwal
Building, AL (@yahoo.co
[KKD/Delh m
13
1303, NewCS (COMMERCIALICS(COMM) [14.10.2025 [SURESH GUPTA VSPRATEEK (9911886609 [2015mehta.[17.01.2026
ICourt 602/2025 [RAJAT SHARMA IMEHTA lasscoiates
[Building, (@gmail.co
IKKD/Delh Im
18
1303, New[CS (COMMERCIALCS(COMM) [16.01.2026 IBANK OF BARODA VSUMESH (9910568669 [advumeshj [19.01.2026
ICourt 29/2026 IMOHD IRFAN OSHI shi@gmail
[Building, lcom
IKKD/Delh|
i
1303, New[CS (COMMERCIALICS(COMM) [20.12.2025 IM/S VTP FILMS VSGAURAV (9958904033 [mehtalegal 19.01.2026
ICourt [716/2025 M/S ALSTONEMEHTA lconsultant
Building, IMANUFACTURING (@gmail.co
IKKD/Delh [PVT LTD
i
303, New[CS (COMMERCIALICS(COMM) [19.01.2026 [KAPIL KUMAR GUPTASADDAM (9650016144 fsaddamhus(20.01.2026
Court 4/2026 VS RAM  SINGHHUSSAIN aing654@
[Building, ISHAKYA lgmail.com
IKKD/Delh|
f
1303, New(CS (COMMERCIALICS(COMM) [20.01.2026 [PUNJAB NATIONALJYOTI 7000041067  fiyoti_gauta [22.01.2026
(Court 138/2026 [BANK VS NIGHAT ALI [GAUTAM m2010@ya
[Building, lhoo.com
IKKD/Delh
i
1303, New[CS (COMMERCIALICS(COMM) [21.01.2026 [PUNJAB NATIONALDEOKANT|9711332383  |deokantrip [22.01.2026
ICourt l1/2026 [BANK VS PROMOD[TRIPATHI thiz@gma
[Building, [KUMAR il.com
IKKD/Delh
i
1303, New[CS (COMMERCIALICS(COMM) [24.12.2025 ICANARA BANK VS M/SKAMAL (0868249232 [kamal77me[27.01.2026
ICourt 727/2025 [ROZI JEANS & ANR IMEHTA hta@gmail.
Building, lcom
IKKD/Delh|
i
42 [SH. PAWAN KUMAR MATTO DJSHAHDARA |NIL
(COMM-04)
43 [SH. DEVENDER KUMAR JANGALA,NORTH- INIL
IDISTRICT JUDGE, COMMERCIALWEST
ICOURT
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44 [SH.VINOD YADAV, DISTRICTINORTH-
WUDGE, (COMMERCIAL COURT) WEST

45 [SH. JAGDISH KUMAR, DISTRICTNORTH [NIL
WUDGE, COMMERCIAL COURT

46 [SH. RAKESH KUMAR-II, DISTRICTINORTH [NIL
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

48 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JDUGE, COMMERCIAL|WEST
ICOURT-02

49 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 WEST

50 [SH. RAKESH PANDIT, DISTRICTSOUTH [NIL
WUDGE, COMMERCIAL COURT-04 WEST

TOTAL 198
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